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(c) Statement giving reasons for the 
delay in laying the papers mentioned at 
(a) above. 

[Placed in Library, See No. LT 1829/97] 

(x) (a) Annual Report and Accounts 
of the Technical Teachers' Training 
Institute, Bhopal, for the year 1995-96 
together with the Auditors' Report on 
the Accounts. 

(b) Review by Government on the 
working of the above Institute. 

(c) Statement giving reasons for the 
delay in laying the papers mentioned at 
(a) above. 

[Placed in Library. See No. LT 1828/97] 

Report of the eountrollcr and Auditor  GcnI. 
of India for the ended 31st March,     1996. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M.P. 
VEERENDRA KUMAR): I lay on the 
Table, under clause (1) of the article 151 
of the Constitution, a copy (in English and 
Hindi) of the Report of the Comptroller 
and Auditor General of India for the year 
ended 31st March, 1996 (No. 5 of 1997) 
Union Government (Scientific 
Departments). 

[Placed in Library. See No. LT 193397] 

REPORT   OF    THE    DEPARTMENT- 

RELATED  PARLIAMENTARY 

STANDING  COMMITTEE  ON  HOME 

                          AFFAIRS 

SHRI SOM PAL (Uttar Pradesh): 
Madam, J present the Fortieth Report (in 
English and Hindi) of the Department- 
related Parliamentary Standing 
Committee on Home Affairs on the 
Lokpal Bill, 1996. 

EVIDENCE TENDERED BEFORE THE 

DEPARTMENT-RELATED PARLI- 
AMENTARY STANDING COMMITTEE 

ON HOME AFFAERS 

SHRI SOM PAL (Uttar Pradesh): 
Madam, I lay on the Table, a copy of the 
Evidence       tendered       before       the 

Department-related Parliamentary Standing 
Committee on Home Affairs on the Lokpall 
Bill, 1996. 
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PRESENTATION OF PETITION 

SHRI N. THALAVAI SUNDRAM 
(Tamil Nadu): I present a Petition signed 
by Shri J. Ramesh Kamath regarding 
maximum retail price of medicine. 

STATEMENT BY MINISTER 

THE DEPUTY CHAIRMAN: The 
Minister of Agriculture wants to lay a copy 
of the statement regarding introduction of 
the Pilot Crop Insurance Scheme. 
(Interruptions}. 

SHRIMATI JAYANTHI NATARA-
JAN (Tamil Nadu): Madam, what about 
clarifications? (Interruptions). 

THE DEPUTY CHAIRMAN:! We will 
do that. Let him first lay the statement on 
the Table of the House. 

SHRIMATI JAYANTHI NATARA-
JAN: Because we want to raise our Zero 
Hour mentions. (Interruptions). 

THE DEPUTY CHAIRMAN: We will 
allow him to lay the statement on the Table 
and then we will find time for seeking 
clarifications. 

Introduction of Pilot Crop Insurance 

Scheme 
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SHRI H. HANUMANTHAPPA (Kar-
nataka): Madam, if a Minister makes a 
statement, we have a right to seek clarifi-
cations. Here his statement has been 
included in the Papers laid on the Table. 


